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Compulsory Sterilisation Operations

Written Answers 290

2606. SHRIV. KRISHNA RAO: Will the 
Minister of HEALTH AND FAMILY WEL

FARE be pleased to state:

(a) the guidelines issued to Family 

Welfare Centres for sterilisation operations;

(b) whether Government propose to 

make it compulsory for every married couple 

with one child to undergo sterilisation opera

tion;

(c) if not, the reasons thereof, and

(d) the other steps proposed or contem

plated by Government to control the rapidly 

growing population'̂

THE MINISTER OF HEALTH AND 

FAMILY WELFARE (SHRI NILAMANI 

ROUTRAY): (a) Yes, Sir. We have been 

issuing necessary guidelines to State/UT 

Governments for their follow up action rigidly 

at peripheral/service centres to improve the 

quality of service in National Family Welfare 

Programme

(b)  and (c). No, Sir. The Family Welfare 

Programme m India is being promoted on a 

voluntary basis as a people’s movement in 

keeping with the democratic traditions of the 

country.

(d) Toksepthe population growth inthe 

country within the manageable limits, a well 
defined strategy has been evolved which 

lays emphasis on improving quality of health 

sen/bes, strengthening health infrastructure, 

enhancing child survical rates intensifying 

population education, enhancing commu

nity participation, adopting improved com

munication approaches and involving volun

tary organisations. Besides, the scheme of 

reinforcement of training and retraining of 

personnel at the grass-root level, establish

ing and strengthening linkages with the 

development programmes like female liter

acy Improvsmsnt of woman's status and 
area intensivs approach are being imple

mented whteh will control rapkily growing
population.

Central Assistance to Karnataka for 
Development of Small and Medium 

Towns

2507. SHRI V. KRISHNA RAO:

SHRI MUDALAGIRIYAPPA:

Will the Minister of URBAN DEVELOP

MENT be pleased to state:

(a) the amount of central assistance 

given for development of small and medium 

towns in the country during Seventh Plan 

period under the scheme of Integrated 

Development of Small and Medium Towns;

(b) if so, the towns developed under the 

said scheme in Karnataka; and

(c) the amount of central assistance 

provided to Karnataka dunng the above 

penod, town-wise'?

THE MINISTER OF URBAN DEVEL

OPMENT (SHRI MURASOLI MARAN): (a) 

A sum of Rs. 64.32 crores has been released 

as central assistance during Seventh Five 

Year Plan under IDSMT programme,

(b) During Seventh Five Year Plan, 7 

towns of Karnataka namely, Chikaballapur, 

Ramanagaram, Sirsi, Harihar, Sindhanpur, 

Kollegal and Gokak have been covered under 

IDSMT programme.

(c) During Seventh Plan, a sum of Rs. 

4.32 crores has been released under IDSMT 

for the seven towns (including *LCS) and for 

the spill ever 6th Five Year Plan Plan IDSMT 

towns as per details given below in the 

statement.

*LCS—Low Cost Sanitation
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